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CENTRAL ADraNISTrailUE'-itRIBUNAL
. PRINCIPAL BENCH. -A.;

O.A. NO. 1873/2000 . ' . . '

New Delhi, this day the 26th August, 2001

HON.'BLE SHRI S. A. T. mz.UI, (»Ei»BEfi..f A)'

!• Sh. saroj Kumar s/6. ihri Onkar Singh,
R/o. a-4 3, Mithapur, Badarpur,

New Delhi.
s

2. Ram Pal Singh s^o.Sh::^_Bhim sen,

Q  R/o.Type-i^4, press Colony,
Mayapuri, New D^hi,v ' >'

Yogendra Manjhi s/o,' shirl ̂ Ram Lochan Manjhi

r/o.wz-776, Naraina Village,

Ne\.j D^hi-llO 028.

4. Brlj Kishore Singh s^^o.- satya Narain Singh

r/o.T'iz-858, Naraina Village, New Delhi.

o  5. Himmat Sin(^ S/o. shri Goviri<$ingh
R/o. 7/98, Lodhi Colony, yNew Delhi.

6. satish Kdmar S/o.Rach^ Shy am ^arma

R/o.s-198, pron Nagar,-li, MubaTakpir, Road,

Nangloi, Nev; Delhi.

7. satya Pal Singh s/o. ShW Chandra Bhan,

R/o.Vill. Gadaipur, M^rauli,

N ew Delhi .

8. rharam Pal S/o. Late Shri Hira Lai

R/o.b-75 7, Dr. ambedkar Nagar,

Tigri, New Delhi-110 062.

contd.,2/-
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9. Sh. Jai Prakash Kardam s/o. Sh. Ratirari/

r/o. e-448, j.j. Colony-/ New Delhi-62,

10. Rajkumar s/o. Munshirari

R/o.vill.& P.O. Issapur/

Najafgarh/ New D^hi,

11. GaunL shankar s/o. Shri Akali R-am/

r/o .H-2 06 / J ah anglrpw ri /

O  New Delhi.
•V

12. Ravinder singh s/o. Sh. Bhoji Lai

r/o.H.No.-t ^Katwaria SaTai/

New Delhi.

13. Girliraj- Sharma S/o. Sh. Nitya Nand Sharma

r/o.K-3/?/ police Colony/ Andrug Ganj /

Nev; Delhi .

14. sriniv/as s/o. Shri -Vidya-ram/

R/o.D-86 7/ Netaji Nagar,

l^ew Delhi •

15. Jagdish s/o. Shri btadcfistoairBhol ar am #

R/o*-Vill. & post - Masudpur,

New-Delhi .1

16. Ram Pafl-ai S/o. Baiju Das

JVo.C-lSl/ Sanjay Camp/ Jhuggi No,w-159/81/

N.I. A. ,Phase-l/ New Delhi-llO 028.

contd... 3/-
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17i Raj Narain s/o. Shri Jagdev Mehto

R/o.jhuggi No.a-77, samta Ehani/

Hari Nagar, iB.-^ Delhi.

18. Brajirna Nand s/o. Ballo Ram/
R/o.Villag'e & post of fice-Jhronda Kalari/
New Delhi,

19» Satbir Singh ^o. sh. Puran sin^
R/oijhuggi No.305/ Labour CaTip/

I.I.T./ H^z KhaS/ New D^hi.

>

20. Darai Rajan s/o. Shri s. Pritam,

R/o.q-II-ISS / Kidwai Nagar/
New Delhi.

i - /

21. Jamuna Prasad s/o. Shri narga Prasad,

R/o.4/1, Railway Colony/ sarojini Nagar /
New Delhi;,- ; r - \ ,

22. Rajphir ^ Singh s/o. Late shri Mahendra Singh

R/o.d-904^ Netaji Nagar,
Delhi. '

23. Rame^ Kuitjar Sharma s/o. Late shri Brij Lai sharma

R/p. RZ-56/Gali No.5/ Main Sagarpur,
Nevj Delhi.

24. om Prakash s/o. Shri Jagat Singh
R/o. 2/460, R.K. puram.

New Delhi..o,,

i ■ Jl
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25» .Shiv Mangal Singh s/o. Nag Narain Singh,

R/o. Thana Vasant Vihar, New Delhi.

26. (Pmbir sini^ s/o. Sh. Bharat Singh

r/o.2i2, Vill. Munirka/C/o.Sh.Kadam Singh

New Delhi".

27. jitendera Prasad Singh s/d Sh.Munna Singh

R/o.K-334, sev;a Nagar, New Delhi-110003.
*

28. ■ Hukam Singh s/o.Tej Rajn,

EVo.Jhuggi- No.192/185, Labour Ca"np,I.I.T.,

New Delhi.

,29. Chatar Pal. S/,o.Sh. Shiv ShankarLal Upadhyay

!yo.K-ii,H.No.7e8, Sang am Vihar,

New D^hi...
_i •- S-

30. Rashaij^ Singh. S/o. sh. Attar Singh

R/o.Office 105-109, Ansal Chamber-I,

'Bhikaji' Cama place. New Delhi.

31. Pu,ttu L'al S/o. sh. Puran Mai
^ A

R/o.^g.ggi.,NQ.S-192/185, I.I.T. Laboi.ir Camp,

Hauz.Khas, New Delhi.
■i'

32. R asu ,ddipr s/o.; N asi ru dc3i n

R/o.wz>-4-2ib,;'; Naraina Vihar,

New Delhi.

33. Netai Chandra s/o.shrl

Type-&.'l-168; press colony,

Mayafwri; :New Delhi.

Y,
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34. Yadi Nath s/o." Shri :^eetla Prasad Pathak

R/oi4C5 / Sonia Gandhi Camp/ Jhuggi No.291/

N.I.A/ New Drihi.

35. Laxmi ■Dltt ■iS'O. Shri prajapati Sharma

R/o,'.G-V143/ ..'sh,^i Enclave/ Mohan Garden/

Uttarn 1-Iagar/. New Delhi.

#*■

36. Shiv Pal S/d. Shri Chhte Lai

R/o'. RZ-672^ Gali No.22/ Sadh Nagar/

palaiH/ New Delhi .

3 7. Bhim Pr as ad-S/o.. Feku Prasad
" N ,

R/o.C-75/ 72/ Indira Market/

Ring Ro ad, '■N-ar ai-na / -

New: Delhi. ^

38. Parma'Nand S/b. shri Bhagnal

R/b.HiNd .••'3'99 Main Mathura Road/

B adarpu.r > N e\y D'^ hi -110 04 4.

39. Ashok Kumar S/o. shri Ram Sv;aroop

l(/o s-32/92:> py;!!; prahladpur/

New Delhi*! 10 "0^4 .

S(<9ih- AAO'W'^^P^.'

. ..

/ - lE;d

uV\ pOt/\y\ "]) Cpl^\y\
• • « « •

(By Advocate j-3hri U, Srivastava)
Applicants
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Guard Volunteers cannot be treated on par with

Government servants. Similar decisions have been taken

by this Tribunal in OA Nos. 443/2000, 376/2001 and OA

No. 377/2001. In this view of the matter, the present

OA has no force and has to be dismissed.

3. The learned counsel appearing on behalf of the

applicants has, by placing reliance on the order passed

by a Division Bench of this Tribunal on 1.6.1995 in OA

No.188/1995, advanced the plea that the Home Guards are,

in fact, to be treated as holders of civil posts under

O  the Government. He has taken me through the aforesaid

judgement which has, no doubt, held that the plea that

Home Guards do not hold civil posts under the UOI has to

be rejected. Immediately thereafter the learned counsel

has also taken me through the judgement rendered by a

Division Bench of the High Court of Delhi on 26.5.1999

in CWP No. 4286/1997 (Man Sukh Lai Rawal & Others V/s

UOI & Others), The aforesaid judgement deals with the

status of Home Guards in detail, and without any

unequivocation has held in so many words that Home

Guards are a volunteer force in which even Government

servants can be enrolled. In the same judgement the

High Court has also held that the concept of

regularisation of Home Guards does not exist except in

the case of personnel involved in training, command or

control. Thus, adhering to the spirit of the

observations made by the High Court, Home Guards

enrolled as such, who constitute a volunteer force, are

not to be treated as holders of civil post. I also had

occasion to place reliance on the aforesaid judgement
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Versus

Sovernment of N.C.T, Delhi, through

1. The Chief Secretary,

Government of NOT Delhi

5, Sham Nath Marg, New Delhi

2- The Commandant General,
Home Guards & Civil Defence,
CTI Building, Raja Garden,
New Delhi

3. The Commandant,

Delhi Home Guards, CTI Buildings,
Raja Garden
New Delhi Respondents

(By Advocate : Shri Rajinder Pandita)

OJi_a-E_R__CQRALl

The applicants, who are Home Guards, have

impugned the orders passed by the Commandant Home

Guards, Delhi (A-1 collectively) by which they had been

discharged as Home Guards on completion of their tenure

of three years in accordance with the relevant rules.

They have prayed for setting aside the aforesaid orders

on the ground that the said orders are illegal and

violative of rule 8 of Delhi Home Guards Rules, 1959.

They also seek reinstatement back in service.

2. . The learned counsel appearing on behalf of the

respondents submits that this Tribunal lacks

jurisdiction in the matter in as much as Home Guards are

a  volunteer force and those enrolled as Home Guards

cannot be said to hold any civil post nor are they

members of any service under the Government. The

aforesaid matter, according to the learned counsel, has

been considered at length by this very Bench in OA No.

1974/2000 decided on 20th December, 2000. The aforesaid

O.A. was dismissed by holding, inter alia, that Home
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rendered by the High Court of Delhi in the order passed

on 20th December, 2000 in OA No, 1974/2000. In the

circumstances, I will not like further to dilate on what

has been held therein in regard to the status of Home

Guards. Suffice it to say that in view of the aforesaid

judgement of Delhi High Court Delhi, the views expressed

in the order passed by the Division Bench of this

Tribunal on 1.6.1995 in OA No. 188/1995 as regards the

status of the Home Guards cannot find application any

longer. The corresponding plea advanced by the learned

counsel for the applicants is, in the circumstances,

O  rejected thus leaving the OA without merit.

4. The O.A. is accordingly dismissed. There

shall be no order as to costs.

(S.A.T. RIZVI)
MEMBER(A)

/Pkr/
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